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Sub: Resumption of Court Hearing through VC Mode

 
 The order dated 31.03.2022 

with the approval of the Competent Authority. 
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Dated : 30.04.2022

NOTIFICATION 

Sub: Resumption of Court Hearing through VC Mode
 

31.03.2022 shall continue to be in force till 31.05.2022

with the approval of the Competent Authority.  

[Registrar

110003 
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Dated : 30.04.2022 

Sub: Resumption of Court Hearing through VC Mode 

31.05.2022.  This  issues 

 
By Order/- 

[Registrar, APTEL] 
 

 


